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Freday, April 7, 1972[Chaura I8,
1394 (Saha)

The Lok Sabha met at Eleven of the
Clock.

[MR SPEAKIR tn the Chanr)

OBITUARY RIFERINCE

MR SPEANER Hon Mumbus, I
have 1o inform the House of the sad demise
ot Syed Nausheroli who passed away at
Dacca, Bingla Dosh, on 6th Apnl, 1972
at the age of 80 Syed Nausheir<lt was a
Member of the Piovisional Parliament
during the years 1950 52 Father, he was
¢ Mumbcr of the undivided Bengal Assembly
during the vears 1937-4° and was also a
Minister m Bengal Government during the
years 1937-38  He alvo held the office of
the Speaker of the Bengal [egislaine
Assembly during the years 1943-46

He was an effective Parliamentarian an
impai tial and independent Speaker, and a
nationalist to the core of his hear(

We deeply mourn the loss of this friend
and I am sure the House will join me in
conveying our condolences to the bereaved
famuly.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENFRGY, MINISTER OF
HOME AFFAIRS AND MINISTER OF
INFORMATION AND BROADCASTING
(SHRIMATI INDIRA GANDHI1) Mr
Speaker, Sir, I join you in expressing my
sorrow at the passing away of Syed
Nausherah,

As you have mentioned, he was a
prominent political figure of undivided
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I request you to convey our deep condo-
lences and sympathies to the bereaved
family

SHRI SAMAR MUKHERJEE (Howrah)
1 associate myself with the House, on
behalf of my Party, to express our sorrow
at the dath of Syed Nausherali [ was
personally acquamtid wth him  He had a
great public caieer He was associated
with the movement of the peasants or the
hisan morvement nd he was onc of the
leaders of the oiganived movement,

He was the Speaher of the Legislative
Assembly of undivided Bengal  He was a
men who nevu awecpted the division of
India nto Pakistan and Hindustan That
was whv he refrained from staying mn East
Pakistan and stuyed at Cilcutta He was
a progressive Muslim and he had a gieat
public carecr

His death 1s a gicat loss to the people
1 would request you to convey our feelings
of sorrow and condolences to the bereaved
familv

SHRI INDRAJIT GUPTA (Aliprre)
Mr Speaker, Sir, 1 would hike to add our
party s heart felt condolences to the fam ly
of the duccased on the occision of the sad
dumise of Syed Nausheral As other
friends have said, he was a very old polit+-
cal leader and worket and had been known
to sevetal gencirations of political workers
in that part of the country fle had been
ailing for a very long time But in the
years gone by when we saw him in his
heyday, he was a man of extraordinary
vigour and energy and held very very strong
feelings and op nions His record as
Speaker will always remdin in the memory
of those who knew lim  He earned for
himself a great reputation for umpartiality
and fairness as Speaker

He was connected not only with parha-
mentary and Assembly politics but also
with the mass movements of pcople outside
particularly with that of the peasantry in
the rural areas of Bengal.



9 Ovgl Anawers

Cn behall of my Pary, I express our
condolerces and request you, Sir, to convey
them 1o his family. 1 think there is quite
a large number of m mters of his family
as fer as 1 know probubly most of them are
at this time residin: in Bang'a Desh. 1
hope yo1 wil convey our condolences and
sympath’es to them,
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MR. SPEAKER : The House may
stand in silence for a short while to express
its sorrow.

The Memb:rs then stood in silence for
a short while.

ORAL ANSWERS TO QUESTIONS

*301. SHRI ISHWAR CHAUDHRY :
Will the Minister of FINANCE be pleased
to state :

{a) whether in view of the rise in
o¢s and late submission of report by the
ird Pay Commission, Government propuse

to give further interim relief 10 the Central
Guvernment employees ; and

(b) if so, when ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K R.
GANESH) : (a) and (b). On the basis of
the Second Interin Report of the Pay
Commission, further Interim Relief was
aranted to Central Government Employees
with effect from Ist October, 1971 when the
12th-monthly average of the Consumer
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Price Index stood at 228. 'The Commiission
have stated in that Report that & farther
review may be called for only when the
Index average reaches 238. The 12-monthly
average Index for January, 1972, which is
the latest available figure, stands at 231.50

only.

The Pay Commission is, however,
making every effort to complete their work
as early as practicable.
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SHRIK. R. GANESH : As for the first
part of the question, the Pay Commission
themselves have stated that they have not
given any Press statement with regard to
the report being ready in 1973, In regard
to the second par', thay have said that they
are now doing their level best to see that
the report is finalised as early as possible,
though they have also indicated that it will
not be possible for them to indicate at the
moment when the report will be finalised,
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